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O.A. No. 1911 of 1991

New QBlhi, dated the 27th Sipt., 1995

HON'aLEPIR, S.R. AOIGE, PIEWBER (A)

HGN»BLE OR. A. VEOAVALLI, nEMBER (3)

Shri Sushil Kunar^
s/o shri Kishan Oiand,
fyo 36/2, Railway colony,
Kishanganj, Delhi, APPLICANT

fly Advpcate? Shri B.S. Charya

VERSOS

1, The General Manager,
Northern Railway,
Bare da House, New Delhi,

2, The Chief Superintendent,
Prin ting & sta tion ery,
Northern Railway, shakur Basti,
Punjabi Bagh, New Delhi,

3, Union of India,
Ministry of Railwayp,
Go vernn ei t of dia.
New Delhi,

3, shri oagdish Chander Kaushik,
Key Board Operator,
Railway Printing Prose,
Shakyrbasti, Punjabi Bagh,
New Delhi, ' RESPONDENTS

By Advocate: Shri Rajesh

ORDER (ORALT

BY HON'BLE MR. S.R. ADIGE. MEMBER (AT

In view of the fact that the applicant

has since been promoted Grade I category vide

order dated 8.5,92, Shri Charya states at the bar

that he seeks to withdraw the O.A. Accordingly

the O.A. is dimissed as withdrawn,

(DR. A, VEDAVALLI) (s.R. ADIl^t)
Member (a) Meaber (A)


